
Governnment 

of 
Himachal 

Pradesh 

Addl. 

Secretary 

(EST&CC) 

to 
the 

(Sat 

Pal 
Dhiman) 

4-1 

2-2013 

Yours faithfully, 

behalf 

of 
the 

respondent 

Hon'ble 

NGT 

on 
the 

behalf 

of 
the 

State 

of 
Himachal 

Pradesh. 

matter is enclosed 

alongwith 

the 

Affidavit 

and 

Vakalatnama 

to 
be 

submitted 

before 

the 

Sir, Subject: 

catastrophe". unscientific 

illegal 

mining 

behind 

Himachal 

Pradesh's 

Monsoon 

25-11-2023 

entitled 

Deforestation, 

ill 
-planned 

construction, 

and 

0.A 

No. 

726/2023 

In 
re: 

News 

item 

appearing 

in 
The 

Hindu 

dated 

Dated: Shimla-2, the 

jq-12-2023 

New Delhi. H.P. 

Govt. 

Legal 

Cell, 

Himachal 

Bhawan, 

The District Attorney, 

To 

Government of Himachal The 

Chief 

Secretary 

to 
the 

From 

Department 

of 
Environment 

Science 

& 
Technology 

Government 

of 
Himachal 

Pradesh 

No. 
STE-E 

(5) 
4/2019 

State before the 

Hon'ble Tribunal. 

You 

are, 

therefore 

requested 

to 
kindly 

submit 

the 

reply/ 

response 

on 
the 

listed 

for 
20-12-2023 

before 

the 
Hon'ble 

National 

Green 

Tribunal. 

The 

reply 

to 
the 

ibid 

I am 

directed 

to 
refer 

to 
the 

subject 

cited 

above 

and 

to 
say 

that 

the 

matter 

is 

Pradesh 
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Ph.
: 

97
11

87
23

 19, 
Em

ail
: 

dk
sri

va
sta

va
05

11
 

@
gm

ail
.co

m 

New
 

D
el

hi
-1

10
00

1 Ad
vo

cat
e for 

Re
sp

on
de

nt 32, 
To

da
rm

al 
Ro

ad,
 

(D
IV

YA
NS

HU
 

KU
MA

R 
SR

IV
AS

TA
VA

) 

TS
Lt

ro
ta

ry
 

SN
m

le-
17

10
02

 
to

 
the 

Go
ve

rn
m

en
t of

 
H

P 

(Ew
, 

Scl
enc

e 

&
 

Te
chn

olo
gy!

 

RE
PL

YT
NG

 
R

ES
PO

N
D

EN
T 

DA
TE

D:
 PL
AC

E:
 

SH
IM

LA
 

af
fid

av
it.

 

1.
 

Rep
ly to

 
O.A No. 

72
6/2

02
3 

alo
ng with

 

no
 

Sr. 
PA

RT
IC

U
LA

RS
 

Pa
ges

 IN
DE

X 

25
.11

.20
23

 
Hi

ma
ch

al 

Pr
ad

es
h's

 

M
on

soo
n 

ca
ta

str
op

he
. 

co
ns

tru
cti

on
, and 

un
sc

ien
tif

ic-

ille
ga

l 

mi
nin

g 

be
hin

d 

In
 

re: 

New
s 

item
 

ap
pe

ar
in

g in
 

The 

Hi
nd

u 

dat
ed 

en
titl

ed
 

"D
ef

or
es

tat
io

n, 
ill

pl
an

ne
d 

IN
 

THE
 

MA
TT

ER
 OF: 

0.A No. 
72

6/2
02

3 

NEW
 

DE
LH

I. 
IN

 
THE

 

H
O

N
'B

LE
 

N
A

TI
O

N
A

L 

G
R

EE
N

TR
IB

U
N

A
L 
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Shi
mla

-17
100

2 
to

 
the 

Go
ver

nm
ent 

of
 

H
P Add

l. 
Se

cre
tar

y 
(Eny

,, 

Scie
nce 

&
 

Tec
hno

lo) 

Isr
uc

ted
 on

 

20
"D

ece
mb

er.
 

202
3. The 

fol
low

ing
 

su
bm

iss
ion

s are 

Sh
im

ia 
Ex

ec
uti

ve
 

M
ag

ist
rat

e 
AT

TE
ST

ED
 

Se
cre

tar
y for 

ap
pe

ara
nc

e in
 

per
son

 or
 

by
 

a 
ple

ad
er 

Sta
te of

 
Hi

ma
ch

al 

Pra
de

sh 

thr
ou

gh
 its 

Ch
ief 

No
tic

e of
 

he
ari

ng
 in

 
the 

ma
tte

r was 

iss
ue

d to
 

the 

co
ns

tru
cti

on
 and 

un
sc

ien
tif

ic 

-

reg
ist

ere
d the 

ca
pti

on
ed

 Suo 

Mo
tu 

ma
tte

r. The 

this
 

Ho
n'b

le 

Tr
ibu

na
l 

vid
e 

dat
ed 

07
.1

2.
20

23
 has beh

ind
 

Hi
ma

ch
al 

Pra
de

sh 

's
 

mo
nso

on
 

ca
tas

tro
ph

ic'
, 

No
ve

mb
er titl
ed as

 
�D

efo
res

tat
ion

, ill 
pla

nn
ed

 

ne
ws

pa
pe

r 
rep

ort
 

pu
bli

sh
ed

 in
 

the 

Hin
du 

dat
ed 25th

 

1.
 

Tha
t in

 
the 

pre
sen

t 

ma
tte

r, 

co
gn

iza
nc

e was 

tak
en by

 

Mo
st 

res
pe

ctf
ull

y 
sh

ew
eth

: 
H

IM
A

CH
A

L 
PR

A
D

ES
H

. RE
PL

Y O
N

 

BE
HA

LF
 O

F 

RE
SP

O
N

D
EN

T 

ST
AT

E O
F Hi

m
ac

ha
l 

Pr
ad

es
h's

 

mo
ns

oo
n 

ca
ta

st
ro

ph
e.

 

co
ns

tru
cti

on
, and 

un
sc

ien
tif

ic-

ille
gal

 

mi
nin

g 

beh
ind

 

In
 

re: 

New
s 

item
 

ap
pe

ari
ng

 in
 

The 

Hin
du 

dat
ed 

ill
-p

lan
ne

d 

25
.11

.20
23

 
en

titl
ed

 

"D
ef

or
es

ta
tio

n,
 

IN
 

THE
 

MA
TT

ER
 OF: 

0.A
 No. 

72
6/

20
23

. 
NEW

 
D

EL
H

I. 

IN
 

THE
 

HO
N'

BL
E 

NA
TI

ON
AL

 

GR
EE

N 

TR
IB

U
N

A
L 

2 

mad
e 

he
rei

n 

bef
ore

 the 

the 

H
on

'bl
e 

N
at

io
na

l 

Gr
ee

n 

Tr
ib

un
al

 on
 

the 

ille
ga

l 
mi

nin
g 
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Sh
im

la-1
710

02 
to

 
the 

Go
ver

nm
ent

 of
 

H
P 

Jd
iff

ere
nt typ
es of

 
ha

zar
ds 

de
pe

nd
ing

 

upo
n the 

Add
l. 

Se
cre

tar
y 

(Env
, 

Sci
enc

e &
 

Tec
hno

lo or
 

Gr
eat

 

Hi
nm

ala
ya

 and eac
h uni
t is

 
su

sc
ep

tib
le 

to
 Ou

ter 

Hi
ma

lay
a, 

Mi
ddl

e 

Hi
ma

lay
a and the 

Hig
her

 

bee
n 

div
ide

d into
 

Sh
im

a 
Exe

cutiv
e 

KMa
gistra

te 

Sta
te. 

AT
TE

ST
ED

 

be
hin

d the 

ca
us

ed
 to

 
the 

en
vi

ro
nm

en
t and 

so
cia

l 

fab
ric

 of
 

the ea
rn

es
tly

 

mo
nit

or
ed

 to
 

res
olv

e and 

rec
ou

p the loss
 ov

era
ll 

we
ll-

be
ing

. 

Th
ese

 
co

nc
ern

s in
ten

siv
e 

rai
ns has left

 

dee
p 

sca
rs on

 

the 

St
ate

's ec
olo

gy
 due to

 
the 

Na
tur

al 

dis
as

ter
 

cau
sed

 by
 The 

un
ab

ate
d 

dam
age

 to
 

life
, 

pro
pe

rty
 and the 

en
vi

ro
nm

en
tal

 

loss
 in

 
the 

Sta
te of

 
Hi

m
ac

ha
l 

Pr
ad

es
h. 

cat
ast

rop
hic

 
soc

ial C
on

ce
rn

s to
 

the 

St
ate

 

and the 

sam
e was

 the 

re
as

on
 

The 

se
ns

itiv
ity

 of
 

the
se 

mo
un

tai
ns

 

pos
e 

ser
iou

s risk
 

mo
st 

plea
se: Ho

n'b
le 

Na
tio

na
l 

Gre
en 

Tr
ibu

na
l for kind
 

pe
rus

al 

3 

thr
ee 

bro
ad uni
ts viz.

 
Lo

we
r or

 

3.
 

It
 

is
 

sub
mi

tte
d that

 

ge
og

rap
hic

all
y, the 

Sta
te has 

vu
lne

rab
le 

to
 

the 

na
tur

al 

ca
lam

iti
es

 and 

dis
as

ter
s. 

Hi
ma

lay
an part

 has 

ren
der

ed the 

Sta
te 

hig
hly

 

en
vir

on
me

nta
lly

 

frag
ile and 

eco
log

ica
lly

 

vu
lne

rab
le 

and are stil
l 

act
ive

 and in
 

the 

bu
ild

ing
 

pha
se.

 The 

wh
ich

 are the 
yo

un
ge

st 

mo
un

tai
n 

cha
ins

 in
 

the 
wo

rld 

Sta
te that

 

for
ms

 a 
part

 of
 

the 
No

rth
-W

es
t 

Hi
ma

lay
a 

2.
 

Tha
t the Sta

te of
 

Hi
ma

ch
al 

Pra
de

sh 

is
 a 

sm
all hill

y 

are 

bei
ng 

and 
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Sh
im

la-
17

10
02

 

Sta
te is

 
an

 
exa

mp
le of

 
the fast

 and 

fur
iou

s 

cli
ma

te 

to
 

the 

Go
ve

rn
m

en
t of

 
H

P 

(Eny
, 

Scie
nce

 &
 

Tec
hno

log
y) of

 
cli

nm
ati

c 

va
ria

tio
ns

. The 

un
pr

ec
ed

en
ted

 

rain
 in

 
the 

Ad
dl. 

Se
cre

tar
y 

are also
 a 

ma
jor

 

cau
se 

of
 

co
nc

ern
 in

 
the 

pr
es

en
t era 

Sh
im

la 
Ex

ec
uti

ve
 

M
ag

ist
rat

Y 
AT

TE
ST

ED
 

Be
sid

es this
, the 

clo
ud 

bu
rst

s, 

GL
OF

s, flas
h 

flo
od

s 

va
ria

tio
ns

 and the 
act

ive
 

tec
ton

ic set up
 

of
 

the 
Sta

te. 

ea
rth

qu
ak

es by
 

vir
tue

 of
 

the 
div

ers
e 

lith
olo

gic
al 

fury
 of

 
na

tur
e in

 
va

rio
us

 

for
ms

 

like
 

lan
ds

lid
es

 and Pr
ad

esh
. 

Tha
t 

eve
ry yea

r the 

Sta
te 

ex
pe

rie
nc

es
 the 

5.
 

It
 

is
 

su
bm

itt
ed

 

tha
t the 

Na
tur

al 

ha
za

rd
s are 

a 
ma

tte
r 

of
 

im
m

ed
iat

e 

co
nc

ern
 to

 

the 

Sta
te of

 

H
im

ac
ha

l 

of
 

sno
w 

is
 

re
ce

iv
ed

 at
 

ele
va

tio
n 

abo
ve 180

0 m
. July

 to
 

Se
pte

mb
er.

 

Wi
nte

r 

pr
ec

ipi
tat

ion
 in

 
the form
 

340
0 m

m
 

in
 

Dh
ara

ms
ha

la,
 the 

dis
tric

t 

he
ad

qu
art

ero
f 

Ka
ngr

a. 

Ab
out

 70% of
 

pre
cip

ita
tio

n i
s 

rec
eiv

ed from
 

var
yin

g from
 

abo
ut 450 m

m
 

in
 

La
ha

ul&
Sp

iti 

to
 

ove
r Pr

ec
ip

ita
tio

n 

de
cli

ne
s 

from
 

wes
t to

 
east

 and 

sou
th to

 

no
rth

. The 

av
era

ge
 

ann
ual

 

rai
nfa

ll is
 

abo
ut 

11
llm

m,
 

va
ria

tio
ns

. 
Ho

we
ve

r, 
a 

su
ita

bl
e for 

suc
h 

sit
ua

tio
n of

 
cri

se
s. pro

pe
rty

 and 

cre
ate

 a 
me

ch
an

ism
 that
 

wo
uld

 be
 

mo
st 

out 

eff
ort

s to
 

mi
tig

ate
 

loss
 

cau
sed

 to
 

the life
 

and 

an
tic

ipa
ted

 nor 
pre

dic
ted

, but the Sta
te has 

mad
e all di

sa
ste

r was 

lith
olo

gic
al 

va
ria

tio
ns

, 

soil
s and loc

al 

cli
ma

tic
 

4 

tem
pe

rat
ur

e due to
 

the 
var

yin
g 

asp
ect

s and 

alt
itu

de
s. va
ria

tio
ns

 in
 

the 

di
str

ib
ut

io
n of

 

ra
in

fa
ll and 

4.
 

Tha
t the 

Sta
te has also

 

sho
wn

 

co
ns

id
er

ab
le 

nei
the

r 
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Shi
mla

-17
100

2 
to

 
the 

Go
ver

nm
ent

 of
 

H
P 

co
m

m
un

ic
at

io
n 

lin
es and 

hy
dr

op
ow

er
 

in
fra

str
uc

tu
re

 er
os

io
n, and loss

 of
 

tree
 

co
ve

r, 

da
ma

ge
 to

 
br

idg
es

, 

7.
 

Tha
t the Los
s of

 
life

, 

dam
age

 to
 

bu
ild

ing
s, soil

 (En
v., 

Sci
enc

e 

&
 

Tec
hno

log
y 

di. 
Se

cre
tar

y 

m
ou

nt
ai

n 

sta
te

s as
 

w
e 

Sh
in,

 a
 

Ex
ert

ive
 

M
ag

ist
rat

e A
TT

ES
TE

D 

mu
ch 

req
uir

ed
 

bei
ng 

tak
en

/ad
op

ted
 

wh
ile 

de
ve

lo
pm

en
ta

l 

ac
tiv

iti
es

 

wh
ich

 are 

es
se

nt
ial

 

and 

for the 

ov
era

ll 

gro
wt

h of
 

the 

in
 

de
ve

lo
pi

ng
 

sc
en

ar
io

s and 

va
rio

us
 

in
iti

at
iv

es
 are 

G
ov

er
nm

en
t is

 
co

m
m

itt
ed

 to
 

pr
ot

ec
t its 

en
vi

ro
nm

en
t 

the 

in
sta

bi
lit

y of
 

the 

slo
pe

s. 

Al
tho

ug
h the 

Sta
te 

ove
r the 

m
ou

nt
ain

s, 

wh
ich

 

may lead
 to

 
ac

ce
le

ra
tin

g va
rio

us
 

de
ve

lo
pm

en
ta

l 

pr
oc

es
s 

bei
ng

 

ca
rri

ed
 out 

In
cr

ea
sin

g 

du
rin

g the 

rec
en

t 

pas
t 

be
ca

us
e of

 
the va

rio
us

 
H

im
ala

ya
n 

ran
ge

s, 
ch

an
ge

. 
Av

ala
nc

he
s 

bee
n the 

big
ge

st 

ch
all

en
ge

 for the 
Sta

te. 

un
pr

ed
ict

ab
le 

cli
ma

tic
 and 

we
ath

er 

co
nd

iti
on

s 

hav
e 

ch
al

le
ng

es
 to

 
di

ffe
re

nt
 

di
str

ict
s in

 
the 

sta
te.

 

The 
5 

has 
bee

n 
fou

nd
 to

 
be

 

ge
ol

og
ica

lly
 

you
ng and not so

 
sta

ble
 

ste
ep 

slo
pe

s in
 

int
en

sit
y 

ea
rth

qu
ak

es.
 The 

vu
ln

er
ab

ili
ty

 of
 

the 

an
thr

op
og

en
ic 

fac
tor

s and also
 as

 a 

res
ult

 of
 

hig
h 

are 
vu

lne
rab

le due to
 

ge
ol

og
ica

l, 

m
ete

or
ol

og
ica

l and 

su
sc

ep
tib

le 

to
 

su
ffe

r 

lan
ds

lid
es

 

du
rin

g 

m
on

so
on

s and 

6.
 

The
 

hil
ls and 

m
ou

nt
ai

ns
 of

 
H

im
ac

ha
l 

Pr
ad

es
h are 

un
de

rta
ki

ng
 the 

and 

dro
ug

ht also
 

po
se 
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in
 

dif
fer

en
t 

par
ts of

 
the 

Sta
te 

du
rin

g the 

mo
nso

on
 la-

17
10

02
 

Q
 

Go
ve

rnm
en

t o
f 

to
 

be
 

a 
do

mi
na

nt 

fac
tor

 in
 

cau
sin

g 

ex
ten

siv
e 

dam
age

 

Mdl.
 

Se
cre

tar
y 

or
 

'cl
ou

db
ur

sts
, as

 
they

 

may 

be
 

ca
lle

d, are 
a 

na
tur

al 

Shi
mla

 
Exe

cuti
ve 

Ma
gisr

ate 
AT

TE
ST

ED
 

int
en

sit
y 

rai
nfa

ll 

ev
en

ts ove
r a 

sho
rt 

pe
rio

d of
 

tim
e, ch
an

ne
ls hav
e also

 

been
 

ob
ser

ve
d. 

Ex
tre

me
ly high

 

by
 

clo
ud

bu
rst

s and 
tem

po
rar

y 

blo
ck

ag
es of

 
the 

rive
r 

flow
s due to

 
hea

vy 

rai
ns.

 

Oft
en,

 

flas
h 

flo
ods

 

cau
sed

 be
cau

se of
 

the 
stee

p 

slo
pes

 of
 

riv
ers

 and high
 

Riv
er 

mai
n 

pr
ob

lem
s are 

flas
h 

flo
od

s and ban
k 

ero
sio

n 

the 
upp

er 

rea
che

s of
 

the Bea
s and 

Sat
luj 

va
lle

ys,
 the 

cau
se 

ex
ten

siv
e 

flo
od

s 

du
rin

g the 

rai
ny

 

sea
so

n. In
 

Sh
iw

ali
k and 

Lo
we

r and Mid 

Hi
m

ala
ya

n 

ran
ge

s pro
pe

rty
. 

Hig
h 

mo
nso

on
 

rain
s in

 
the 

are
as of

 
the 

life
, and 

dam
agi

ng
 

Go
ve

rnm
en

t, 

pri
va

te,
 and 

pub
lic dis
tur

bin
g 

slop
e 

sta
bil

ity
, 

inf
lic

tin
g 

hea
vy loss

 of
 

loss
 to

 
the life and 

pro
pe

rty
. we

ath
er 

cv
en

ts or
 

cli
m

ati
c 

co
nd

iti
on

s and 

su
ffe

red
 

slip
s. The Sta
te 

fac
ed the 

bru
nt of

 
the

se 

ex
tre

me
 

are 

som
e of

 
the 

im
pa

cts
 of

 
the 

lan
ds

lid
e and land

 
6 

H
P , 

Scle
nce 

&
 

Te
ch

no
lop

en
om

en
on

 in
 

the 
Hi

ma
lay

a and hav
e 

bee
n 

fou
nd 

of
 

the 

Hi
ma

lay
a, 

bec
om

es 

a 
po

ten
tia

l 

cau
se for life

lin
e in

 
the 

you
ng,

 

lof
ty, and 

fra
gil

e 

mo
un

tai
n belt

 na
tur

e. The 

mo
ns

oo
n, apa
rt 

from
 

act
ing

 as
 

the 

floo
d 

pro
ble

m in
 

the stat
e is

 
lar

gel
y 

iso
lat

ed
 in

 

8.
 

Tha
t due to

 
the 

div
ers

e 

top
og

rap
hy

 of
 

the 
are

a, the 

110



wi
tne

sse
d but the loss

 to
 

the 

pr
op

ert
y was 

. 
Ph

agl
i 

wh
ere

in not only
 the los

s 

ofh
um

an
 

liv
es wer
e 710

02 
Gov

enm
ent wer

e the Shi
v 

Ba
uri

, 

Su
mm

er Hil
l, 

Kr
ish

na
 

Na
gar

, 

Sh
ila

 
EX

ect
ive

 
Va

gis
tra

te 
AT

TE
ST

ED
 

10. 

pla
ces

 in
 

and 

aro
un

d. The 

ma
jor 

de
str

uc
tio

n site
s 

the 

pu
bli

c 

pro
pe

rty
 and 

hum
an live

s at
 

dif
fer

en
t 

ex
pe

rie
nc

ed
 

very
 

hea
vy 

dam
age

 in
 

term
s of

 
loss

 of
 spe

ll, 

Sh
im

la,
 the 

cap
ita

l 

tow
n of

 

the 

Sta
te dif

fer
en

t 

dis
tri

cts
 of

 
the 

Sta
te. 

Du
rin

g the 

sec
on

d 

pre
cip

ita
tio

n 

res
ult

ed 

hea
vy 

dam
age

 

aga
in in

 
the Au

gus
t 

202
3, 

wh
ere

in,
 the 

co
nti

nu
ou

s and 

hea
vy 

the 
Sta

te 

fol
low

ed by
 

the 
sec

ond
 

spe
ll 

dur
ing

 
13-

16 

and 
pro

pe
rty

. dis
tri

cts
 of

 
the 

Sta
te that

 
su

ffe
red

 
hea

vy 

los
ses

 in
 

life
 Ma

nd
i, 

Sh
im

la,
 and 

So
lan

 

wer
e the 

wo
rst 

aff
ec

ted
 

pre
sen

t 

yea
r has 

cau
sed

 

hav
oc 

in
 

the 

Sta
te. 

per
iod

 

eve
ry yea
r. Thi
s 

kind
 of

 

7 

of
 

H
P 

dle
nc

e 
&

 
Te

chn
olo

gy 

202
3 

res
ult

ed
 in

 
hea

vy 

dam
age

 and 

de
str

uc
tio

n in
 

W
est

ern
 

Di
stu

rb
an

ce
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rin

g the 

per
iod
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t 

mo
nso
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de
pr

es
sio

n that
 

co
inc

ide
s wit
h that

 of
 thre

e 

dif
fer

en
t 

spe
lls of

 
mo

nso
on

 
de

pr
es

sio
ns

. The 

Tha
t the 

ma
jor

 loss
 in

 
the 

Sta
te 

oc
cu

rre
d i

n 

hum
an loss

 in
 

dif
fer

en
t 

par
ts of

 
the 

Sta
te. 

Ku
llu

, 

a 
loss

 to
 

the 
Go

ve
rnm

en
t 

ex
ch

eq
ue

r, 

be
sid

es gre
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age
 due to

 
hea

vy 

pre
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ita
tio

n 
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ult

ing
 a 
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at 

per
iod

 of
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te 
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n 
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r pro
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e 

art
icl

e 

dat
ed 

25
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dur
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ts.

 ma
inly

 

aff
ect

ed 

Ma
ndi

, 

Ka
ngr

a, 

Bil
asp

ur 

&S
irm

aur
 

The thir
d 

spe
ll 

las
ted

 

from
 24h -26h
 

Au
gus

t and 

co
lla

psi
ng

 of
 

hou
ses

, 

pub
lic 

pro
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mi

nan
t 

fac
tor

 is
 

the 

hea
vy 

the 

Sta
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pro
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rep
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.20

 

16.
40 

3 

7.2 15
 

57
.80

 

6 

25.
2 201

7 

3 

23
.80

 

1.80
 7 

30.
60 

14
 

16.
60 

6 

7.6
0 201

6 

64
.40

 

17.
00 

0 

0.0
0 

9 

28
.20

 

44.
60 

201
5 

25.
00 

13.
50 

42
.90

 11
 

34
.20

 11
 

13
.90

 

Yea
r No. o

f 

Day
s 

51
.60

 

(A
pri

l) 
(A

pri
l) 

(Ma
y) Ra

inf
all

 
To

tal
 

Day
s 

No. o
f 

55
.30

 (Ma
y) Ra

in
fa

ll 
To

tal 

Rai
ny 

Mo
nth

ly 

Rai
ny 

M
on

thl
y 

201
4 

5 

7.0
0 

69
.30

 

6 

12
.90

 

(Ju
ne)

 

(Ju
ne)

 

(Ju
ly) 

(Ju
ly)

 

Rai
ny 

M
on

thl
y 

Day
s 

No. o
f 

Day
s Rai

ny 
No. o

f 

Mo
nth

ly 
Ra

inf
all

 
To

tal
 

Day
s Ra

iny
 

No. 
of

 
(A

ug
ust

) 

(A
ug

ust
) 

Ra
in

fa
ll Ra

inf
all

 

Kal
pa 

(M
on

thl
y 

Ra
inf

al)
 

202
3 

2022
 

14
 

0 

22
1.4

0 
0.0

0 

18
 1

4 

22
5.4

0 22
7.4

0 

21
 1

4 

38
3.6

0 13
9.5

0 

30
 2

8 

53
0.7

0 43
3.9

0 

20
 

27
 

552
.1 S1

4.3
0 

12
 

su
bd

uc
tin

g 

und
er the 

Eu
ras

ian
 

Pla
te, and the 

Hi
ma

lay
as 

pha
se. The 

Ind
ian

 

Pla
te is

 
mo

vin
g 

no
rth

wa
rd and mo

un
tai

n 

cha
ins

 in
 

the 
wo

rld
 and are stil
l in

 
the 

bu
ild

ing
 

of
 

the
ir 

ori
gin

, as
 

the 

Hi
ma

lay
as are the 

yo
un

ge
st 

that
 as

 

mos
t of

 
the 

Hi
ma

lay
a's

 

slo
pes

 are 
fra

gil
e by

 
vir

tue
 Be
sid

es the 
hea

vy 

pre
cip

ita
tio

n, the 
rep

ort 

fur
the

r 

cla
rif

ies
 

ca
rbo

na
ce

ou
s 

ph
yli

tes
, 

qu
art

zit
es,

 
Ra

inf
all

 
To

tal
 

Mo
nth

ly 
To

tal
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Sh
ml

e-1
71

00
2 toh

e 

Co
om

me
nt of

 
H

P 

, 
Scie

nce
 Q

 
Tec

hno
log

y) 

Sh
im

ia 
Ex

ecu
tiv

e 
M

ag
ist

rat
e 

AT
TE

ST
ED

 

15. 

slo
pes

. 
and 

co
ntr

ibu
te to

 
en

ha
nc

ing
 the 

fra
gil

ity
 of

 
the 

slo
pes

 are 
ge

ne
ral

ly 

fou
nd 

to
 

be
 

fra
ctu

red
 in

 
nat

ure
 Jut

ogh
 and 

Sh
im

la 

gro
ups

 of
 

roc
ks 

su
pp

ort
ing

 the 

It
 

is
 

su
bm

itt
ed

 

tha
t the 

m
et

as
ed

im
en

ts from
 the 

14. 

Sh
im

la 

dur
ing

 the 
cu

rre
nt 

dis
ast

er.
 

to
 

en
ha

nc
ing

 the 
deb

ris
 

flow
 in

 
mo

st of
 

the 
cas

es in
 

str
en

gth
 

with
 the 

sub
soi

l 

sur
fac

e has also
 

co
ntr

ibu
ted

 

by
 

vir
tue

 of
 

the
ir life

 
spa

n, and 
de

cre
asi

ng
 

bin
din

g 

hea
vy 

pre
cip

ita
tio

n from
 

the
se 

fra
gil

e 

slo
pes

, may be
 larg

e 

num
ber

 of
 

tree
s 

hav
e 

bee
n 

up
roo

ted
 

du
rin

g the 

flo
w in

 
mo

st of
 

the 

ca
se

s in
 

the 

re
ce

nt
 

di
sa

st
er

. 

A
 

slo
pes

. 
the 

un
co

ns
ol

id
ate

d 
su

bs
urf

ac
e 

ma
ter

ial
 

su
pp

ort
ing

 

the
se res

ult
ed

 in
 

slo
pe 

fai
lur

e by
 

vir
tue

 of
 

the 
ov

ers
atu

rat
ion

 of
 thi

ck 

deb
ris

 

cov
er,

 as
 

ob
ser

ve
d in

 
mo

st of
 

the 
cas

es,
 

wh
ich

 

the 

cu
rre

nt 

mo
ns

oo
n 

sea
so

n in
 

Sh
im

la may 

be
 

due to
 

the 

hig
hly

 

fra
gil

e. Mos
t of

 
the 

eve
nts

 that
 

took
 

plac
e 

dur
ing

 
13

 

thi
ck soi

l 

cov
er or

 
de

bri
s 

co
ve

r, 

lea
din

g to
 

de
bri

s 

also
 

res
ult

ed
 in

 
the 

fai
lur

e of
 

the 
slo

pes
 

su
pp

ort
ing

 alm
ost

 

ver
tica

l 

slo
pes

 

dur
ing

 

hea
vy 

pre
cip

ita
tio

n has 

Tha
t the 

up
roo

tin
g of

 
the 

deo
dar

 

tree
s 

from
 the 

cha
ng

ing
 

land
 use 

res
ult

ed 

in
 

the 
fail

ure
 of

 
slo

pes
 

bein
g 

de
fo

res
tat

ion
, and 

oth
er 

co
ns

tru
cti

on
al 

ac
tiv

itie
s, and the 

me
tas

ed
im

en
ts at

 
var

yin
g 

dep
ths

 by
 

vir
tue

 of
 

ero
sio

n, 
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(En
v, 

Sci
enc

e 

&
 

Tec
hno

log
y) Add

l. 
Sh

im
la-

17
10

02
 

to
 

the 

Go
ver

nm
ent

 of
 

M
P 

Shim
la 

Exec
utive

 
Mag

istra
te ATT

EST
ED 

17. 
pro

lon
ge

d wet spe
ll 

dur
ing

 

202
3 with
 a 

gra
du

al ma
kin

g the 

slo
pes

 

mor
e 

fra
gil

e and 

un
sta

ble
. The dra

ina
ge

 

sys
tem

s 

fur
the

r 

ac
ce

ler
ate

d the 
pro

ces
s of

 pla
ce.

 The 

co
ns

tru
cti

on
 on

 
the hill 

slo
pes

 and ope
n 

Shiv
 

Ba
uri

, 

wh
ere

 

ma
jor 

de
str

uc
tio

n and loss
 

took
 fur

the
r 

hel
ped

 in
 

en
ha

nc
ing

 the 
im

pac
t, in

 
pla

ces
 

like
 

The 

fra
ctu

red
 and 

lin
ear

 

str
uc

tur
al 

de
pr

es
sio

ns
 

hav
e 

in
 

the 
reg

ion
 

alo
ng with

 

up
roo

tin
g of

 
the tree

 

cov
er. res

ult
ing

 in
 

slo
pe 

fai
lur

e and 

deb
ris flow

 

mo
ve

me
nt 

the 

su
bs

ur
fac

e 

mn
ate

ria
l was 

hig
hly

 

ov
er

sa
tu

ra
ted

, Kr
ish

na
na

ga
r, 

Ph
agl

i, Shiv
 

Ba
uri

, 

Ma
jith

a 

Ho
use

, 

etc
., 

wh
ere

in,
 by

 
vir

tue
 of

 
the 

hea
vy 

pr
ec

ipi
tat

ion
, 

cO
ver

 on
 

the 

slo
pe

s at
 

the 

ma
jor

 

slid
e 

are
as like

 

co
m

bin
ati

on
 of

 
the 

de
po

sit
ion

s of
 

the 

thic
k 

deb
ris

 du
rin

g the 
rec

en
t 

dis
as

ter
 in

 
Sh

im
la 

see
ms

 to
 

be
 

the 

Th
us,

 to
 

su
m

m
ar

ize
, the 

da
ma

ge
 

tha
t 

oc
cu

rre
d 

16. 
sa

tu
ra

tio
n of

 
the 

su
bs

tra
ta

. wh
ich

 

hav
e 

sec
on

da
ry 

po
ros

ity
, 

en
ha

nc
ing

 the 

all 
inf

iltr
ati

on
 

tak
es 

pla
ce 

alo
ng the
se 

fra
ctu

res
, co

nd
uit

s for the 
in

fil
tra

tio
n of

 
su

bs
ur

fa
ce

 

wa
ter

, and 

Th
ese

 

fra
ctu

res
 and the 

str
uc

tur
al 

de
pr

es
sio

ns
 are the 

str
uc

tur
all

y 

co
ntr

oll
ed

 and are the 

wea
k 

pla
nes

. 

de
pre

ssi
on

s in
 

the 

Hi
ma

lay
as are 

ass
um

ed
 to

 
be

 

rac
tur

es 

hav
ing

 

sec
on

da
ry 

po
ros

ity
 

onl
y. The 

linc
ar pri

ma
ry 

po
ros

ity
, and 

the
se are 

pe
rm

eab
le 

alo
ng the 

In
 

me
tam

orp
hic

 

ter
rai

ns
, the 

roc
ks lack

 
14

 

Se
cre

tar
y 
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Sh
im

la-
17

10
02

 
to

 
the 

Go
ve

rnm
en

t of
 

H
P 

(En
v., 

Sci
enc

e 

&
 

Tec
hno

log
y) 

ooe
tary

, fact
 

that
 any suc

h 

rel
ev

an
t 

ac
tiv

iti
es

 

inc
lud

ing
 

on
 

riv
er 

Bea
s and its 

tri
bu

tar
ies

 

ke
ep

ing
 in

 
min

d the 

Shi
mla

 
Exe

cuti
ve 

Ma
gist

rate
 AT

TE
ST

ED
 

18. 
of

 
all 

sto
ne 

cru
sh

ers
 

irr
es

pe
cti

ve
 of

 
the 

pe
re

nn
ial

ity
, Di

rec
tor

 

Ind
ust

ry to
 

im
me

dia
tel

y stop
 the 

op
era

tio
ns

 

M
an

ag
em

en
t Act
, 

200
5, on

 
23

.08
.20

23
 

ord
ere

d the 

the 
pow

er 

ves
ted

 

und
er 

Se
cti

on
 

24(
1) of

 
the 

Di
sas

ter
 

wi
tne

sse
d by

 
the 

Sta
te. 

Ac
co

rd
ing

ly,
 in

 
ex

erc
ise

 of
 

ero
sio

n in
 

mo
st of

 
the 

are
as and 

ca
lam

iti
es

 

bei
ng 

lan
ds

lid
es

, 

fai
lin

g of
 

the 
rive

r 

ban
ks,

 

un
pr

ec
ed

en
ted

 

took
 

co
gn

iza
nc

e of
 

the 

ca
tas

tro
ph

ic 

flo
od

ing
, 

Pr
ad

es
h.T

he
 

Sta
te 

Di
sas

ter
 

M
an

ag
em

en
t 

Au
tho

rit
y 

na
tu

ra
l 

en
vi

ro
nm

en
t of

 

the 

Sta
te of

 

H
im

ac
ha

l 

the 

Sta
te to

 
sa

feg
ua

rd
 of

 
the life
, 

pr
op

ert
y and str

ing
en

t 

me
as

ur
es

 

tha
t 

wer
e 

req
uir

ed
 to

 
be

 
tak

en by
 

m
en

tio
n tha
t the 

Sta
te 

G
ov

er
nm

en
t 

too
k the 

the H.P
. 

Mi
nin

g 

M
ine

ral
 

Ru
les

. It
 

is
 

pe
rti

ne
nt to

 

Go
ve

rn
m

en
t i

s 
co

mn
ple

tel
y 

the 

mi
nin

g 

ac
tiv

iti
es

 in
 

riv
er 

Bea
s 

Ca
tch

m
en

t as
 

per 

ac
tiv

iti
es

 in
 

Bea
s 

riv
er 

ca
tch

m
en

t are 
co

nc
er

ne
d, the 

A
s 

far as
 

the 

un
sc

ien
tif

ic and 

ille
ga

l 

mi
nin

g 

aw
are

 and are 
re

gu
lat

in
g 

up
ro

oti
ng

 of
 

tree
 

co
ve

r. 

ma
ter

ial
, 

ov
er

sa
tu

ra
te

d and 
we

ak 
pre

cip
ita

tio
n, 

lea
din

g to
 

slop
e 

fail
ure

 

alon
g with
 the 

res
ult

ing
 

at
 

tim
es of

 

hea
vy 

su
bs

oi
l mo

nth
s has 

en
ha

nc
ed

 the 

sa
tu

ra
tio

n 

lev
el of

 

the in
cr

ea
se

 in
 

the 

tot
al 

ra
in

fa
ll 

eve
n in

 
the 

su
mm

er 

bei
ng 

hig
hly

 

15
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Sh
im

la-
17

10
02

 
to

 
the 

Go
ve

mm
en

t ol
 

H
P (Ev

, 

Scl
onc

e &
 

To
oh

nlo
gm

 

Sh
im

ia 
Exe

cuti
ve 

Ma
gist

raie
 AT

TE
ST

ED
 

m
in

in
g.

 
the 

fa
cto

rs 
wh

ich
 

It
 

un
sc

ien
tif

ic 

mi
nin

g 

op
era

tio
ns

 in
 

the 

are
a. The 

muc
h 

sig
nif

ica
nt,

 or
 

is
 

rel
ati

ve
ly 

les
ser

 

co
mp

are
d to

 

en
vi

ro
nm

en
tal

 

im
pa

ct of
 

sto
ne 

cru
sh

ers
, 

wh
ile not 

va
rio

us 

fac
tor

s 

inc
lud

ing
 

un
sc

ien
tif

ic and 

ille
ga

l 

fu
rth

er
 

ob
se

rv
ed

 

tha
t the 

09
.11

.20
23

 
su

bm
itte

d b
y 

in
di

ca
to

r of
 

the 

en
vi

ro
nm

en
ta

l 

str
ess

 

ca
us

ed
 by

 

ob
ser

ve
d that

 the 
cha

ng
e in

 
the 

riv
er 

dy
na

mi
sm

 is
 

an
 di

sa
ste

rs in
 

the 

sta
te.

 

The 

int
eri

m
 

rep
ort

 

da
ted

 Sy
ste

m and 

avo
id any such

 

an
thr

op
og

en
ic 

ind
uc

ed
 

op
era

tio
ns

 to
 

pre
ser

ve
 the 

en
vir

on
m

en
t in

 
Riv

er 

mo
re 

eff
ec

tiv
e 

re
gu

lat
io

n and 

m
an

ag
em

en
t of

 
suc

h 

lim
its as

 
bas

ed on
 

the 

fin
din

gs
, 

the
reb

y 

all
ow

ing
 ille

ga
l 

mi
nin

g 

ac
tiv

iti
es

 and also
 

ass
ess

 to
 

red
efi

ne
 ev
alu

ate
 the 

cu
m

ul
ati

ve
 

im
pa

ct of
 

un
sc

ien
tif

ic/
 Mu

lti 

Se
cto

ral
 

Ex
pe

rt 

Co
mm

itte
e on

 
08

.09
.20

23
 to

 also
 

for
me

d 

a 
co

m
pr

eh
en

siv
e 

sc
ien

tif
ic 

stu
dy by

 
a 

En
vir

on
me

nt 

Sc
ien

ce 

Te
ch

no
log

y 

&C
lim

ate
 

Ch
ang

e po
sit

ion
 in

 
the 

rec
en

t 

m
on

so
on

. The 

D
ep

ar
tm

en
t of

 

IIT
s, 

NI
T's

, 

R&D
 

In
sti

tut
es

, 

Un
iv

er
sit

ies
, to

 
ide

nti
fy 

re
su

lte
d in

 

suc
h 

a 
di

sa
st

ro
us

 

co
ns

ult
ati

on
s 

im
ne

dia
tel

y 

inv
olv

ing
 

ex
pe

rts
 

wer
e 

dir
ec

ted
 on

 
08

.09
.20

23
 to

 
co

nd
uc

t 

a 
hig

h 

lev
el 

En
vir

on
m

en
t 

Sc
ien

ce 

Te
ch

no
log

y 

&C
lim

ate
 

Ch
ang

e cru
sh

ers
. In

 
ad

dit
ion

 to
 

this
, the 

De
pa

rtm
en

t of
 

mi
nin

g Is
 

as
so

cia
ted

 

wit
h 

op
era

tio
n of

 

sto
ne 

the 
co

m
m

itt
ee

 
has 

wa
s 

16
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(EN
., 

Scie
nce

 &
 

Tec
hno

logy
) Add

l. 
Se

cre
tan

 
Sh

im
la-1

710
02 

to
 

he
 

Goo
nm

ent 

of
 

H
P 

Shim
la 

Exe
cuti

ve 
Ma

gisi
rate

 AT
TE

ST
ED

 

19. 
Eve

ry 

eff
ort

 will be
 

mad
e to

 
take

 

req
uir

ed
 

step
s to

 

su
gg

est
 

me
asu

res
 to

 
m

itig
ate

 the 

ad
ve

rse
 

im
pa

cts
. 

to
 

stu
dy the 

lan
ds

lid
es

, 

cas
es of

 
land

 

su
bs

id
en

ce
 and en
ga

ge
d with

 

va
rio

us 

sta
ke

ho
lde

r and 

or
ga

ni
za

tio
ns

 

se
ttle

m
en

t and 

pu
bli

c 

in
fra

str
uc

tu
re

s. The Sta
te has 

wh
ich

 has 

inf
lic

ted
 

sig
nif

ica
nt 

dam
age

 on
 

hum
an Pra

de
sh has 

su
ffe

red
 

ad
ve

rse
ly due to

 
this

 

dis
ast

er 

It
 

is
 

su
bm

itte
d tha

t the 

Sta
te of

 

m
at

er
ia

l 

sh
all

 be
 

all
ow

ed
 to

 
be

 
use

d in
 

fu
tu

re
. mi

nin
g 

lea
ses

 and not 

sto
ck 

bas
ed or

 
au

cti
on

 

bas
ed Cr

ush
er sha

ll be
 

op
era

ted
 

only
 on

 
ElA 

ap
pro

ve
d pe
rip

he
ry from

 the 

cru
she

r 
bo

un
da

ry.
 The 

Sto
ne du
mp

ing
, 

ex
tra

cti
on

 

etc
., in

 

500 

me
ter

 
are

a liab
le and 

sol
ely

 

res
po

ns
ibl

e for any type
 of

 
ille

ga
l fu

rth
er

 

re
co

m
m

en
de

d tha
t 

sto
ne

 

cr
us

he
r 

sha
ll b

e 

de
m

ar
ca

tio
n 

fron
m 

re
ve

nu
e 

of
fic

er
s. The 

co
m

m
itt

ee
 aro

un
d the 

sto
ne 

cru
sh

ers
 

lan
d 

aft
er 

pro
pe

r 

17
 

Hi
ma

ch
al 

unit
 

ma
son

ry 

bo
un

da
ry wal

ls of
 

ad
eq

ua
te size

 Ow
ne

rs we
re 

di
re

cte
d to

 
co

ns
tru

ct the
ir 

re
sp

ec
tiv

e req
uir

ed for 
fin

ali
zin

g the 
rep

ort
. The 

Sto
ne 

Cr
ush

er cap
aci

ty 

sur
vey

 is
 

com
ple

ted
 

wh
ich 

wo
uld

 b
e 

inv
es

tig
ati

on
s, geo 

ha
zar

ds,
 

ge
olo

gic
al and 

car
ryi

ng
 

sam
e are yet to

 
be

 
su

bm
itt

ed
 as

 
onc

e the 
dis

tri
ct wis
e 

and the 

fac
tua

l 

co
nc

lus
ion

s are 
bei

ng 

dra
wn

 and 

en
vir

on
m

en
tal

 

sta
nd

ard
s 

inc
lud

ing
 

siti
ng 

pa
ram

ete
rs 

Co
mm

itte
e also

 

an
aly

zed
 

var
iou

s 

co
mp

lia
nc

es w.r
.t 
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Shim
ie-17

1002
 to

 
the 

G
ov

em
ttN

? 
Addl

. 
So

cn 

Sh
im

la 
Exe

cuti
ve 

Ma
gisr

ale 

no
tic

e may be
 

dro
pp

ed
 as

 
the 

Sta
te 

Go
ve

rn
m

en
t is

 

co
mp

lia
nc

e 

rep
ort

 

may 

be
 

tak
en on

 
rec

ord
 and the 

It
 

is
 

mos
t 

res
pe

ctf
ull

y 

pra
yed

 

that
 the 

pre
sen

t 

AT
TE

ST
ED

 

PR
AY

ER
 

Sta
tes

 

like
 

Hi
m

ac
ha

l 

Pr
ad

es
h. pre

dic
t will keep
 

pos
ing

 

cha
llen

ges
 in

 
the 

mo
un

tain
 

clo
ud

bu
rst

s 

cau
sed

 by
 

cli
ma

te 

cha
nge

 are 
dif

fic
ult

 to
 

18
 

nee
ds 

to
 

be
 

no
ted

 

tha
t the 

ex
tre

me
 

ev
en

ts suc
h as

 red
uce

 the 
im

pac
t of

 
fut

ure
 

dis
ast

er.
 

Ho
we

ver
, it 
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